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BAHADUR KE TEXTILE & KNITWEAR ASSOCIATION (SPV)

(Company Regd. Under Companies Act, 1956)

(CIN- U93090PB2005NPL027846)

Ref. No. 8/: viG (CE?IQ / H/O,é Dated (,%/{U{.QJ‘QJ

To

Registrar General
National Green Tribunal

Principle Bench, New Delhi
Sir

Kindly place the enclosed response of R- 8 to report of Chief Secretary, Punjab and report of AC in
the matter of OA 225/ 2022, Nitin Dhiman Vs State of Punjab & Others, before Hon'ble Tribunal for
kind consideration.

Thanking you

For Bahadur ke Textile & Knitwear Association
Director/Chairman

Yours

Respondent no 8

Bahadurke Road Textile Knitwear Association, Ludhiana

Office : Swami Vivekanand Marg, Near Kali Mata Mandir, Bazigar Dera, Bahadur Ke Road,
Industrial Zone, Ludhiana-141008. (Pb.)
Contact : 98140-30105, 93575-03191, 93571-33001

E_mail « ehrihalaii finichinAamillemMAamail ram  hkrtle1 EmlAdratnfMamail ~ram adinathdvaina@uahnn rain
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH :: NEW DELHI

ORIGINAL APPLICATION No. 225 of 2022

IN THE MATTER OF:

NITIN DHIMAN ....APPLICANT
VERSUS
STATE OF PUNJAB . & ORS. ....RESPONDENTS
INDEX
S.No. | Particulars Page No.
1 Response of R 8, Bahadurke Road
Textile Knitwear Association, = e la
Ludhiana to Status report filed by R1
and Ld AC.
2 Annexure R 8/1 colly
Copy of letter to PPCB regarding non bR, o oo it
on line monitoring system dated
30.6.2023 and letter dated 29.7.2023.
3 Annexure R 8/2
Copy of test reports for 15 mld CETP. [ > 22
4 Annexure R 8/3
Copy of letter to Secretary, Env Govtof | 2 3 t=2 §
Punjab for re monitoring dt 22.6.2023
5 Annexure R 8/4

<
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Copy of new paper cutting regarding
dairy units.

Annexure R 8/5

Copy of news report regarding

scattered units 3o
Annexure R 8/6
Copy of direction of PPCB to scattered 2 7= 32
unit
Annexure R 8/7
Copy of Representation to Secretary,
Environment, Govt of  Punjab 3 37%(1/
regarding ZLD

Filed by

oLl T -

Respondent NO 8

Bahadurke Road Textile Knitwear Association,

Ludhiana

Mail -shribalaji.finishingmills@gmail.com

Ph no 9357503191
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH :: NEW DELHI

ORIGINAL APPLICATION No. 225 of 2022

IN THE MATTER OF:

NITIN DHIMAN ....APPLICANT
VERSUS

STATE OF PUNJAB . & ORS. ....RESPONDENTS

RESPONSE OF RESPONDENT NO 8, BAHADURKE ROAD
TEXTILE KNITWEAR ASSOCIATION, LUDHIANA TO THE
REPORT FILED BY RESPONDENT NO 1 AND AMICUS CURAE

SH GAURAV AGARWAL, ADVOCATE IN AUGUST 2023

MOST RESPECTFULLY SHOWETH:

. That a matter of Original Application No 225/22, titled Nitin
Dhiman Vs State of Punjab & Others, pertaining to pollution of
Buddha Nala, Ludhiana due to dyeing industries etc at

Ludhiana is under consideration of this Hon’ble Tribunal.
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2. That Bahadurke Road Textile Knitwear Association, Ludhiana
was impleaded as Respondent No 8 vide order of Hon’ble
Tribunal dated 24.1.2023 upon hearing IA no 21/2023 in the

OA No 225/2022.

3. That a status report/ response to the OA has been filed by the
Respondent on 19.5.2023 and the same is placed at running

page no 296 - 337.

4. That upon hearing the matter on 26.5.2023, this Hon’ble
Tribunal was pleased to direct Respondent NO 1 to 4 to file
affidavit giving the present status of the project for use of
treated waste water discharged from CETPs and STPs at
Ludhiana in to Buddha Nala for irrigation of agricultural land.
The Respondent No 1, Chief Secretary, Govt of Punjab had
requested through his affidavit dated 4.8.2023 for two months
time to submit said affidavit giving present status of the project
for use of treated waste water discharged from CETPs and STPs
at Ludhiana in to Buddha Nala for irrigation of agricultural
land. Affidavit of Chief Secretary is placed at running page no
789-791. However, the Respondent No 1 to 4 have not filed said

status report till now.
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5. That this Hon’ble Tribunal was pleased to appoint Sh Gaurav
Agarwal, Advocate, Supreme Court as Amicus Curae in the

matter to assist Hon’ble Tribunal in the matter of present OA.

6. That Sh Gaurav Agarwal, AC along with applicant Sh Nitin
Dhiman and officials of Punjab Pollution Control Board
inspected the 15 mld CETP being managed by Respondent No 8
on 21.7.2023. Thereafter, the Ld AC has filed his report dated
2.8.2023 before Hon’ble Tribunal and the same is placed at

running page No 685-785.

7. That Ld AC has made certain observations in respect of 15 mld
CETP in his report dated 2.8.2023. The said observations and
response of the Respondent to said observations is presented in

following table.

S No./ | Observation of Ld AC in | Response/ Remark of the
para of | respect of 15 mld CETP | Respondent No 8

Ld AC | (Running page 690-696)
report

1/6(i) On line result system was | Intimation for on line
not working since 28.6.2023 | monitoring system not
although in house lab results | working was duly informed
are available till 20.7.2023. to PPCB vide letter dated

30.6.2023 ( Copy enclosed as
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Annexure R8/1 colly ). The
system was made functional
by the vendor on 29.7.2023
and duly intimated to PPCB (
copy of letter to PPCB
enclosed at Annexure R 8/1
colly. It is properly

functioning presently.

2/6(v)

Testing of inlet parameters is
being done only once every
month by PPCB. Grab
random sample is collected.
Test report dated 20.6.2023

1s placed at running page

s

The test results are not
possible and suffer from
gross errors. Therefore
Secretary, S&T and Env |
Govt of Punjab was
requested for resampling..

The subsequent results were

found complying with

parameters prescribed by
CPCB. Test results for July —
Oct and by third party are

enclosed as Annexure R8/2

colly that reflect effluent are

meeting prescribed
standards. Copy of
representation sent to
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Secretary , Govt of Punjab
dated 22.6.2023 is enclosed

as Annexure R8/3.

3/6(xi)

Connection for discharge of
effluent any member units in
to CETP 1s not based on

their production capacity

Each member unit has

installed flow meter at outlet

of the unit whose data is on

line available to SPV and

PPCB.

4/ 6(xii)

CETP SPV does not have any
mechanism to check ground
water extraction by member

units

Ground Water extraction in
Punjab is governed by
Punjab Water Resources
Management & Regulation
Act 2020 and guidelines

made there under.

5/ 6(xiii)

There is huge variation in
sludge generated by three
CETPs. 60, 15 and 250
t/month for 15, 50 and 40

mld CETP respectively.

The quantity of average sludge
produced per month is about
60 ton. The quantity is less
than average at 40 mld CETP
since sludge dryer has been
additionally installed to reduce

moisture in the sludge.

6/7(i)

Buddha nala has
encroachments on both side

and it 1s full of cowdung,

PPCB and Municipal
Corporation has not taken any

corrective measures on these
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plastic waste etc. about 300 | issues. A copy of news report
dairies are located adjoining|is enclosed as Annexure R 8/

the drain. 2

7/7(i1) As informed by PPCB that for| Ld AC has mentioned status
42 of 54 scattered dyeing| for July 2023. Even on 29 Oct
units, orders are issued to| 2023, as per news report (
disconnect sewer line. Only 1| Annexure R 8/5), Municipal
of remaining 12 units have| Corporation is still serving
attained zld. 1 of these is|notices to 33 units to
issued order for| disconnect their sewer
disconnection of sewer line|connection of their own. It
and remaining 10 are| seems a time pass ploy. A copy
allowed time up to 31.3.2024 | of notice issued to individual
to segregate discharge from | scattered unit in June 2023 is
municipal sewer line. These| alao enclosed as Annexure R
all units discharge about|8/6 . no effective action is
16.54 mld waste water in to| taken to our knowledge.

buddha nala.

8/ 7(iv) | Bahadurke Road  Textile | After initial EC based on ZLD,
Knitwear Association is| the DPR was prepared and
granted EC for ZLD. However | project was sanctioned by
CETP is not ZLD. MoEFCC for grant in aid (
subsidy) as per the central

scheme. However , since the
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cost was very high, the basnks
did not favour granting loan.
Accordingly, the MoEFCC was
appraised factual position and
MoEFCC sanctioned the
project by removing tertiary
treatment from said DPR. After
sanction the DPR was again
amended to provide same
treatment scheme as
sanctioned for 40 and 50 mld
CETP as per decision taken in
meeting of State Govt. Both
these CETPs are sanctioned by
MoEFCC on non zld basis.
Detailed letter sent to Secretary
Govt of Punjab on this issue is
still pending. A copy of said
letter is enclosed as Annexure

R8/ 7.
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Respondent No 8

Bahadurke Road Textile Knitwear Association,

Ludhiana

New Delhi

Dated 17.11.2023
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH :: NEW DELHI

ORIGINAL APPLICATION No. 225 of 2022

IN THE MATTER OF:

NITIN DHIMAN ....APPLICANT
VERSUS
STATE OF PUNJAB . & ORS. ....RESPONDENTS

AFFIDAVIT

I, Lalit Jain, Chairman of Bahadurke Road Textile Knitwear Association
at present at Ludhiana, do hereby solemnly affirm and declare as
under: -

1. That T am presently Chairman of Bahadurke Road Textile Knitwear
Association a Company registered under company Act having Registered
office at Swami Vivekanand Marg, Near Kali Mata Mandir, Bazigar
Dera, Bahadur ke Road, Ludhiana and duly authorized by the
Company to file accompanying application.

2. That I am fully conversant with case as derived from office record

and competent to swear to this affidavit.

1 That I have read the accompanying response and have
\\understood the contents thereof. The facts stated there in are true
x\and correct to the best of my knowledge and nothing has been
i }}oncealed thefe froni.

Q/N2. That the Annexures are true copy of the originals.

AT I
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DEPONENT

VERIFICATION:

Verified at Ludhiana on this day of Nov 2023, I the above
named deponent, do hereby verify that the contents of the above
affidavit are true and correct. No part of it is false and nothing
material has been concealed there from.

A

DEPONENT

ESTED AS IDENTIFIED
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(SPV)

(CIN- UI3090PB2005NPL027846)
Ref. No. & 7s (e 7 ( NS Dated ?E/Qxflm’“}
To

Senior Environmental Engineer

Punjab Pollution Control Board, Ludhiana

Subject:- Regarding Fluctuation/fault in sensors at inlet and outlet
of OCMS at the 15 MLD CETP dyeing complex Bahadurke Road ,
Ludhiana

Respected Sir,

This is for your kind information that the inlet and outlet sensors of
OCMS installed at 15 MLD CETP is faulty and showing fluctuation in
readings, the concerned vendor has been intimated regarding the
same. Shall be rectified and made operational in a few days

For Bahadur Ke Textile & Knitwear Association SPV

Sy
Director/ Ch‘ai;rﬂérﬁ

7/
/

@

Office : Swami Vivekanand Marg, Near Kali Mata Mandir, Bazigar Dera, Bahadur Ke Road,
Industrial Zone, Ludhiana-141008. (Ph.)
Contact : 98140-30105, 93575-03191, 93571-33001
E-mail : shribalaii.finishinamills@amail.com bkik15midceto@amail.com adinathdveina@vahoo.co.in
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Ref. No. T2z v [ e 77lsq //(1 ........................

To
Senior Environmental Engineer

Punjab Pollution Control Board, Ludhiana

Subject:- Regarding fault in sensors at inlet and outlet of OCMS at the 15 MLD CETP dyeing
complex Bahadurke Road, Ludhiana

Respected Sir,
This is for your kind information that the inlet and outlet sensors of OCMS installed at 15 MLD CETP

is rectified and made operational.

For Bahadur Ke Textile & Knitwear Association SPV

-7

+ 7 s .
Diréctor/ Chairman

Enclosed :-

1. Rectification Report hy the concerned vendor

a»

Office : Swami Vivekanand Marg, Near Kali Mata Mandir, Bazigar Dera, Bahadur Ke Road,

Industrial Zone, Ludhiana-141008. (Pb.)
Contact : 98140-30105, 93575-03191, 93571-33001
E-mail : shribalaji.finishingmills@gmail.com bktk15midcetp@gmail.com adinathdyeing@yahoo.co.in
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Date-29/07

Mont Between p ISMLD CETP & Neveg Fngineers Por 1y,

MSTISMLD CLTp M/s Neveo Engineers Pvt L,
.M, Gagandeep Singoh 1. Mr. Naresh Kumar

Sub.- Regarding 1 OMS System Servi, e 1y,

M/S Neveo Cngmeers visited ogr plant CETP site on 280772023, The following job were carried oul: -

| ¢ N L Beath ivdoss i
AN IS NEVCO Cneinegy ShYcked the both il & OLel mstalled Wl

ter qualin montoring svsiem,
= Mis Neveo engineer loaad some problem in the mlet sensor, & Outlet Sensor
J \] l\ ‘\‘\.L". C L'{l_:f].!‘.’\'\‘! »ifF \‘i]f\'j\ !?Ii' SU

SO and now 1t s in ‘\‘-t"-“f'\ii‘é_-’-
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Sophisticated Analytical Instrumenf Laboratories

-

S ocC1 ety (Registered as Society with Registrar of Firms &

Societies, Punjab, Chandigarh)

Thapar Technology Campus, Bhadson Road, Patiala-147 004 (India)

TEST REPORT
Sample ID | NN(D)/23-24/178 Date: 07.07.2023 j
Service No. NN(D)/23-24/178 (01-02) | Customer's Ref. Sample Collected by Mr. Amit Kumar on dtd. 28.06.2023 as
per letter No. BKTK/CETP/06/08 dtd. 21/06/2023 |

Customer's name and address:

Bahardur Ke Textiles & Knitwear Association (SPV)
Backside Oswal Dyeing, Bahadur Ke Road, Ludhiana.
Kind Attn: Mr. Ra;neesh Gupta .

Customer's sample identification No. (if any)

Samp!e Description Waste Water
Condition of the sample received OK. T
01- CETP 15 MLD Outlet o -

02- Budha Nala Outie[ of CETP i

Ouanhty/num ber of samples

5 L;tre each I‘lWO —

Sampling Procedure (rf any} r’unod malovmo

Grab Drawn.’ Preserve inice box

Test paramelers

pH, TSS, TDS, COD, 'BOD, O 08&G, Colour ,RFC, T.
P. Compounds, SAR, RSC

Cr, ¢ Sulph|de

Slandard/Speciﬁcaﬂon

“Devialions (if any)

'___fgoc_gmems constituting this report (if any)

Date of Receipt of Job |

Date of Completion of Job

_Total Number of Pages

29062073 0ro72033 = ¥ 1
o o TEST RESULTS o -
S. Parameters Test Method Unit Resuﬁs :
No. T A
01 , 02
e A SRS B R | I
1 pH al 25°C - APHA 23rd E(}n 4!30“0 H+ - 2017 | - 78 81
2 | Total Dissolved Solid at 180°C APHA 23rd_ Edn 2540-C:2017 mg/l 1760 1796
| (TDS) — o
3 | Total Suspended Solid at 105" * APHA 23rd. Edn 2540-D.2017 mol 14 <10
BN 1.1 s
4 Chemical Oxygen Demand (COD APHA 23rd fdn 52208 2017 mg/| 123 140
5 Biochemical Oxchn Demand for | IS. 3025 (Part 44 -1993, Reaffirmed 2019 mg/l 24 | 28
| 3 days at 27°C (BOD) . ,
6 Ol & Grease at 80°C {O8G) ~ APHA 23r_d___f:ic_1_n 5520 B 201f mg/l 8.7
7 Colour IS: 3025 (Part 4)-2021 ?nd rev Pt.Co.Unit 476 | i
Spectrophotomelric Single Wavelength ! |
method _ |
8 | Residual Free Cnlonne APHA 23 End. 4500 CI B:2017 ma/l Nil [ Nil
9 | Total Chromium as Cr ~ APHA 23rd Edn 3120 B2017 _ mg/l | <005 | <005
10 | Sulphide as 57 APHA 23rd. Edn. 4500 §-2 F. 2017 mgil <10 <10
11| Phenolic compound as CgHsOH __ APHA23rd. Edn. 5530 D:2017 | mgJ 022 | <010
12| Sodium Absorption Ratio (SAR) _ 1S:11624,2019 & N 1586 | 1781 |
13| Residual Sodium Carbonate , IS11624,2019 Meg/l 237 15239 J
| i ]
GE o S S R |
....... ..End of the rcport.......
l, Ag‘.l val
Technical Manager
o - - oo (Authorized Signatory)
i\\nl.cj L The results histed reter only to the tested samples and applicable ¢ parameters. Endorsement of pmdm s is neither inferred nor implied
2. Samples will be destroyed alter one month (except water, wastewaier) from the date of 1ssue of the est report unless otherwise specificd
3. This report is not o be reproduced wholly or in part and cannot be used as an evidence in the products is neither mferred nor mplied.

court of faw and should not be used in any advertising media without special pernussion in writing,
4. Incase any reconfirmation of contents of the test report is required, please contact the authorized sienatory of the test report within 15

days of the i issue of test report

1M

Phone: +91(175) 2393552 Fax : +91(175) 2393548 Email: office. sailabs@thapar.edu, info@sailabs.o

S \lflgw( Se T

URL: www.sailabs.org
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TEEE Punjab Pollution Control Board
7 Zonal Laboratory, E-648-8, 2" Floor,
Phase-S, Focal Point, Ludhiana.

" -26763¢4
#90101:20:03:0 E-macl alabpytidha pmad com

Water Analysis Report

effluent in 96 Hrs. | effluent in 96 Hrs.

1. Labaratory Sample no.: E 12/Zonal Lab/2023
2. Name of Industry : M/s Bahadurke Textile & Knitwear Association,
CETP-15 MLD, Ludhiana
3. Name of Sample Collecting Officer :  Er. Bhisham, Assistant Environment Engineer
4, Type of Sample : Grab
5. Date of Sample Collection : 25.07.2023
6. Date of Receiving: 26.07.2023
7. Method Followed 1S 3025/ methods of APHA
~ Results: ) B
Sr. No. Parameters Inlet | Treated Water | Line Leading to
" Storage Tank | Budha Nallah
L |pH e go_ | 79
| 2 Total Suspended Solids (mg/l) l 186 [ 38 t 36 II
. Total Dissolved Solids (mg/l) 30 f 2020 | 2065 |
i 4. | Chemical Oxygen demand [ 812 132 ] 152
| (mg/h) . R S R —
C5 [Bio-chemical Oxygen Demand T 220 20 [ 24
) il I R R
r'rf E Oil & Grease (mg/!) e B0L | BDL ‘%
7 |Suphide(mgm | 94 1 BOL_ 4 BOL |
' é.—’; Phenolic Lun.vound (mo/l)_ 4i_ 18 | BDL I - S ‘
’ 9. | Ammonical Nitrogen (mq/l) . | 54 [ 52
|10, TGEFC'}rornlum (mg/l) | sbL | - BOL _r
T | Sodium Absorption Ratio 18.25 18.30 J
‘ ~lsar) B R S . w PEDE—
;__. 12. | Residual Sodium Carbonate ). . 0.26 | 0.30 |
f (RSC)meq/t L N B __,‘
13, | Colour (PCU- Pt-Co. Unit) l 200 | 18 | 175 N
4. | “Bio-assay T | 100% survival of | 100% survivel of |
' ‘ l fish in 100% | fish in 100% F
! L |

' Remarks s
1. BDL means Below Method Netection Limit.

2. Colour parameter was analyzed at Head office Lab, Patiala.
3. No specific standards are prescribed as per EPA, However if any stringent/other

standards have been imposed by the board, the same shall prevail,

2 Va3
Jun:oﬁ Scu[/ntific Officer,
al Lab, Ludhiana

Ends. No. 403 -403 Dated L..Q.JL&«._

A copy of the above is forwarded to the following for information and necessary action
olease along with data sheet:-

1. The Chief Environmental Engineer, Punjab Pollution Contrel Board, Ludhiana.
2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office-2, Ludhiana.
3. The Environmental Engineer, Punjab Pollution Control Board, Regional Office-3, Ludhiana.

o
Y by
Scicntiﬁe—é?ﬁter,

Panallak adhiana

Scanned by CamScanner
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Th 0161-2676350

Water Analysis Report

P]:MGn Control
Zonal Laboratory, E-648- B, Board

Phase-5, Focal Point, Ludhiang

2" Floor,

Eemal laty -

:lwn

1. Laboratory Sample no,: E 16/Zonal Lab/2023
2. Name of Industry : M/s Bahadurke Textilo & Knitwea iati
CETP-15 MLD, Ludhiang “ear Association,
3. Name of Sample Coli lecting Officer Er. Bhisham, Assist .
4. Type of Sample : Grab ot Environment Engineer
5. Date of Sample Collection 30.07.2023
6. Date of Receiving; 31.07.2023
7. Method Followed 302
Results: 15 3025/ methods of A
Sr. No. " Parameters —————
m
RtEDs Ffomlet !eadmg to |
— e Budha Nallah
: pH o T . .
2s Total Suspended Sclids (ma/ly — 8
. e 36
J3 Total Dissolved Solids (maf1) T — =
- Chemical Oxygen demand fing; (mafl) T T =
5 ‘Bio-chemical O Oxygen Demang (n (mg/l) I - e —
6 Qil & Grease (mq/l) T I e
i ; BT T — S —— _
) 8. | Phengdlic_Compound d (mafl) T oL
9. Ammorical Nitrogen (mg/l) - T B
0. TOtal Chromlum {moi)_“_w - T T e ]
L 1. [Sadium Absorption Ratio tio (SAR) T;_ """"" 19s o
. Y | Residual Sodium Carbonate 2 (RSC) meg/t \wmﬁ 0 ' J
13. | Colour (PCU - Pt-Co. Unit) ' 190 ]
14, [ Rin- asqay 100% survival of fish in h in 100% “[
- L | _cffluent in 96 ¢ |
Remarks :-

1. BDL means Below Method Detection Limit.
2. No specific standards are prescribed as per EPA, However if any stringent/other
standards have been imposed by the board, the same shall prevail.

Ends. No. 404404

A copy of the above is forwarded to
please along with data sheel:-

, JLf
Junipr cientific Officer,
Zohal Yab, Ludhiana

thaos
!

Dated 1}’*}

the following for information and necessary action

{. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana.
2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office-2, Ludhiana.

3. The Environmental Enginesr, Punjab Pollution Control Board, Regional Office-3,

Ludhiana.

i
mﬁf‘ﬁ:’q,
Scientyf icer,

Zonal Lab, Ll]ﬁqj%ij

Scanned by CamScanner
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Punjab Pollution Control Board

)

PUNJAB

PRRR=——=— Zonal Laboratory, E-648-B, 2" Floor,
Shps Phase-5, Focal Point, Ludhiana.

Ph, 0161-2676350 E-mail. ilabppchldhi@gmail com

Water Analysis Report

1. Laboratory Sample no.: E 33 /Zonal Lab/2023
2. Name of Industry : M/s Bahadurke Textile & Knitwear Association,
CETP-15 MLD, Ludhiana
3. Name of Sample Collecting Officer :  Er. Bhisham, Assistant Environment Engineer
4.  Type of Sample : Grab
5. Date of Sample Collection : 24.08.2023
6. Date of Receiving: 24.08.2023
7.  Method Followed 1S 3025/ methods of APHA
Results:
Sr. No. Parameters Inlet Treated Water Line Leading to
f Storage Tank Budha Nallah
1. |pH 7.3 . 8.2 8.3
| 2 Total Suspended Solids (mg/1) 196 32 28
I
3. Total Dissolved Solids (mg/I) 2841 2491 2514
4 Chemical Oxygen demand 840 128 136
(mg/1)
5. Bio-chemical Oxygen Demand 235 18 19
(mg/!)
6. Oil & Grease (mg/I) 12.5 BDL BDL
7. | Sulphide (mg/l) 70 |14 1.6 '
8. Phenolic_ Compound (mg/l) gl BDL BDL
9. | Ammonical Nitrogen,(mg/l) 7.2 6.0 62
10, | Total Chromium (mg/l) BDL BOL BDL
11. Sodium Absorption Ratio 16.15 10.74 10.12
| (SAR) |
12. Residual Sodium Carbonate 2.07 0.67 0.83
| | (RSCQ)mwegnt o0
" 13. | Colour (PCU- Pt-Co. Unit) 230 130 140
14, | Bio-assay . 80% survival of fish | 70% survival of fish in
in 100% effluent in 100% effluent in 96
- 96 Hrs. ) Hrs.
Remarks :-

1, BDL means Below Method Detection Limit.
2. No specific standards are prescribed as per EPA, However if any stringent/other

standards have been imposed by the board, the same shall prevail.
x5
/‘))\ //‘\(‘.A‘\‘f}):_') /‘j s

Junior Scientific Officer, * A&

Zonal Lab, Ludhiana
Ends. No. (9 - Dateda Y - & 7. JoLn

A copy of the above is forwarded to the following for information and necessary action

please along with data sheet:-
&

Scanned by CamScanner
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. T Punjab Pollution Control Board T
T 2 Zonal Laboratory, E-648-8, 2™ Floor, ]
Phase-5, Facal Point, Ludhaana

C-mal ilabppebldh@gmail com

Ph 0161-2676350

Water Analysis Report

E 55/Z0nal Lab/2023
M/s Bahadurke Textile & Knitwear Association,

CETP-15 MLD, Ludhiana
Er. Bhisham, Assistant Environment Engineer

1. Laboratory Sample no.:
2. Name of Industry :

Name of Sample Collecting Officer :

3
4.  Type of Semple : Grab
5.  Date of Sample Collection : 15.09.2023
6 Date of Receiving: 16.09.2023
7 Method Followed IS 3025/ methods of APHA
Results B - e
Parameters Inlet Treated Water | Line Leading ‘
Storage Tank to Budha
~_Nallah
| pH 76 | 8.4 323
Total Suspended Solids (mg/l) 114 | 25 o ) J
=8 73302 3087
N ‘Total Dissolved Solids (mg/l) — 5328 | 33{(%_ i
'! Chemical Oxygen demand (mg/l) | 688 S B, e
] Bio-chemical Oxygen Demand (mg/l) 1o | B_Zb% i —
[ Oil & Grease (mg/l) - 7.2 Eé—” 1 50
—“ B 10 R D .
_fs_.‘!lph'd‘g (mo/) 1.1 08
. __d[ﬂr_;eno!rc Compound (j/]) B ;?- - A 129
_ .| Ammonical Nitrogen n(mg/l) ol | " BoL_ | BDL_
Totai Chrom:um_(mg/l) I m_mw_&_{l_w — 2—(;27 = m TF
| Sodium Absorption. Ratio (SAR)__ 1 955 560 | 520
Reslduaf Sodium Carbonate onate (RSC) me meg/l —T. | 80% sumval of | 80% survival of
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ntrol Board

Zonal Laboratory, E-648-B, 2" Floor,

(1-2676380

Phase-5, Focal Point, Ludhiana.

E-mal slabppebldhi pmail com

Water Analysis Report

Laboratory Sample no.:
name of Industry

. Name of Sample Collecting Officer :

Type of Sample -
g Date of Sample Collection :
" pate of Receiving:

Method Followed
'Results

E 271/7Zonal Lab/2023

M/s Bahadurke Textile & Knitwear Association,

CETP-15 MLD, Ludhiana

Er. Bhisham, Assistant Environment Engineer

Grab

14.10.2023

15.10.2023

1S 3025/ methods of APHA

1. BDL means Below Method

Detection Limit,

2. No specific standards are prescribed as per EPA, However if any stringent/other
‘ I sed by the board, the same shall prevail.

standards have been impo

fég/f = "LS

Junior Scientific Oﬁ"cer,
Zonal Lab, Ludhiana

Scanned with OKEN
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Ref. No.

To

The Secretary,
Dept. of Science & Technology (Lnvironment),

Govl.of Punjab,

Subject: Reply with regard to analysis results of wastewater samples collected by
PPCB on 08.06.2023 from the inlet of the CETP and outlet of the CETP of
15 MLD capacity CETP installed at Bahadurke road, Ludhiana and outfall
of the pipeline into the Budha Nallah.

Respoected Sir,
With due respect, it is submitted that PPCB Ludhiana collected samples of
wastewater on 05062023 from the infet of the CETP and outlet of the
CETP of 15 MLD capacity CETP installed at Bahadurke road. Ludhiana and
outfall of the pipeline into the Budha Nallah, which were sent to Punjab
Biotechnology Incubator(PBTH, Mohali The analysis results of  PBTI
Mohali and the our submissions on these analysis results are given as

under:

The analysis resuits of PBTI, Mohali of the wastewater samples collectod
from the inlet of the CETP, outlet of the CETP and outfall of the pipeline of

15 MLD capacity CETP installed ot Bahadurke road,ludhiana_into the
SR S ST
W T N

Budha Nallah, are given in Table-1- o TN

11V

Office . Swami Vivekanand Marg, Near Kali Mata Mandir, Bazigar Dera. Bahadur Ke Road

Industrial Zone, Ludhiana-141008. (Pb.) @
Contact . 98140-30105, 93575-03191, 93571-33001

E-mail Shriba‘;aji.fiﬂishingmiils@gmaé?.mn bkik1omlideetp@gmail. com ad?nathdyeiﬂg@yahuu_co,in
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Table-l

Conc. of Parameters (mg/| except pH and
SAR)
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RSC 39 |16 11

13| BioAssay |- |- | /0% survival in |
100%  effluent |
| _ - after 96 Hrs.

2. The comments on the above analysis results, are given as under:
In the sample ol wastewater collected from the inlel of CETP, the
conc. of TSS,TDS,BOD and COD has been analyzed as 153 mg/l,5086
mg/1,382 mg/l and 824 mg/lrespectively. This shows Lhat COD and
BOD ratio of the untreated wastewater was 2,15,
Whereas, in the sample of wastewater collected from the outlet of
the CETP, the conc. of TSS,TDS,BOD and COD has been analyzed as
49 mg/1,3766 mg/l, 146 mg/l and 212 mea/Lrespectively, which
shows that COD and BOD ratio of the treated wastewater at the
outlet of the CETP was 1.45.
In the sample of wastewater collected from the outfall of the
pipeline carrying the treated wastewater of CETP for discharge into
Budha Nallah, the conc. of 185 105BOD and COD  has been
analyzed as 37 mg/L 3826 mg/L 161 mg/l and 194 mg/, respectively,
which shows that COD and BOD ratio of the treated wastewater at
the outfall of the pipeline carrying the treated wastewater of CETP
was 1.20.

fheoretically, measurement of total BOD and COD in the wastewater is

done as under;
BOD:

» Total BOD, mg/f = Soluble BOD, mg/l + BOD imparted by VS5

in effluent, mg/l
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¢ Soluble BOD is imparted by the volatile component of the
Total Soluble Solids
COD:

*  COD is imparted by the volatile part of 15% and 10S and
measurement of COD is done as Filtered, Particulate and
Soluble.

s The filtered COD 1s imparted by dissolved organic compounds
in the cffluent and this COD is measured by passing the
sample of effluent through a paper filter of known pore size
i.e 1.Smicron.This COD is contributed by volatile dissolved
solids and a partion of colloidal solids

o Particilate COD is imparted by suspended organic solids and
is obtained as the difference of total COD and hitered COD.

e Soluble COD is contributed by only volatile part of dissolved
solids

o Stoichiometrically,

> COD1a1a=COD G ancutse + COD, qigiva + COD.
COD e COD i e + COD

CODsns EO B smuns EOD.s.

Further, we are checking/analysing the conc. of statutory parameters on
daily basis in the Lab established in the premises of the CETP and the
analysis results of the sample of untreated wastewater collected from the
inlet of the CETP, treated wastewater collected from the outlet of the CETP

and outfall into Budha Nallah are given in Table-il.

Table-1l

.'/.w .
3. A AN F L

-
Ve,
Vo odbyand IS

\ /e

QD
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Sr.No. Parameters | Conc. of Parameters (mg/l except pH and |
| i | SAR) |
i i
| 1 inlet to CETR Ireated wastewator 5oy ....'d‘ '
from storepe Tark

e e e
TS | 4600 ' 3590 | 3780

TSs 1220 40 38

BOD | 236 5t | 38
oD 832 192 216

From !‘i:[_f _,:.ti{_)\hr',:_l) .i s L\A,-h‘._’__-l,l\ ”l it

The analysis results of the wastewater in respect of BOD & COD
analyzed by the PBTI are not as per the stoichiometric balance of COD
& BOD given above. Turther, as per established facts, the COD:ROD
ratio atter treatment should be on higher side as compared to
untrealed wastewater COD:BOD ratio. This is due to the fact that the
biodegradable fraction of organic matter (BOD) is first degraded by the
present microorganisms, while the more inert fraction of arganic
matter usually remains more constant during the wastewater
treatment. Given that, BOD tends to decrease faster than COD,
increasing then the COD:BOD ratio. However, as per analysis of
wastewater samples, the COD:BOD ratio has decreased as compared

to COD:BOD ratio of untreated wastewater, which is-against.the

established facts.




1028

The analysis results of samples analyzed by the SPV in the Laboratory
established in the premises of CETP are not inconsonance with the
analysis results analyzed by PBTI. The analysis results analyzed by the
SPV seem lo be more realistic as compared o PBTI since during
sampling the colour ot the samples collected form the outlet of the
CETP & Outfall into Budha Nallah was almost clear, which was noted

down by us at the time of sampling.

In light of the facts mentioned above, it is requested that:

a. Notto consider these misleading analysis results for any pu pose.

b. Resampling may please be pot done for assessing the actual

performance of the various components of the CETP.We would

ke to get a part of the samples of wastewater analyzed in our lab
in the presence of official of the PPCB

Thanks & Regards
For Bahadur ke Textile & Knitwear Assocdiation

rar

. . ) e an dE DY
For Bahadu-Re-Textiles and Knivwears Association (SFY)

Chairman/Direcfor

C(
1. The Chairman, PPCB, Ludhiana

The Member Secretary PPCB, Ludhiana.

2.

3. The Chief [nvironmental Engineer, PPCB, Ludhiana
4. The Senior Environmental Engineer, PPCB, Ludhiana
s. The Envirenmental Engineer, PPCB, Ludhiana

1
i
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PUNIAR

=2 PUNJAB POLLUTION CONTROL BOARD
Zonal Office-1, E-648-B, Phase-V, Focal Point, Ludhlana
Tele Fax:- 0161-4673789 Website:- www.ppcb.gov.an email:- p

No. BoSY~sx~ Speed Post/online Dated 037’6 L’3'
To

M/s Sharman Woollen Mills Private. Limited,
VPO Jugiana, G T. Road,
Ludhiana

Sub:- Notice to issue directions u/s 33-A of the Water (Prevention & Control of Pollution) Act,
1974,

Whereas, it is mandatory on the part of industry to obtain the ‘consent to operate’ of the Board
under Water (Prevention & Control of Pollution) Act, 1974 for discharge of effluent from its industrial
premises and to operate an industrial plant.

And whereas, it is also mandatory on the part of industry to install proper and adequate
pollution control devices/ facilities so that the concentration of various pollutants discharged by it
conforms to the effluent standards prescribed by the Board.

And whereas, the industry is a medium scale red category dyeing unit. The industry has been
granted consent to operate under Water Act, 1974 vide no. CTOW/Fresh/LDH2/2022/18093388 dated
2942022, valid upto 28 04.2023 for discharge of treated trade effluent @ 175 KLD into sewer

And whereas, the Department of Science, Technology & Environment, Government of Punjab
considering all the aspects of the matter including various recommendations and decisions of the
Hon'ble High Court, NGT and other Committees has issued directions u/s 5 of Environment
(Protection) Act, 1986 vide letter dated 10.10.2019 that industrial effluents and dairy waste whether
treated / partially treated or untreated shall not be discharged into mumcupal sewer of Ludhiana.

And whereas, a meeting was taken by Competent Authority of the Board on 13.07.2022 to
review the compliance of directions uis 5 of Environment (Protection) Act, 1986 issued by the
Department of Science, Technology & Environment, Government of Punjab vide above directions
dated 10.10 2019 for segregation of industrial effluents discharged into municipal sewer of Ludhiana
wherein it was decided as under:

1 All the water polluting industries (except garment washing and service stations) discharging
their effluent into municipal sewer, Ludhiana shall take adequate steps to stop discharging
their industrial effluent into municipal sewer, Ludhiana by 31.03.2023 and period of consent
be reduced suitably to ensure compliance of the directions given by the Gowt

2 The above additional condition shall be imposed on all the industries having valid consent to
operate under the Water (Prevention & Control of Pollution) Act, 1974, if not already imposed

3 Directions u/s 33-A of the Water (Prevention & Control of Pollution) Act, 1974 be issued to the
industries not having valid consent to operate under Water (Prevention & Control of Pollution)
Act, 1874 for imposing above condition as well as to obtain consent to operate of the Board
within 15 days. B

4. Notice u/s 33-A of the Water (Preventlon & Control of Pollution) Act, 1974 for closure of all
scattered dyeing units of Ludhiana be issued with opportunity of personal hearing befare
Competent Authority.

And whereas, in compliance to the decisions, vide letter no. 4980 dated 28.10 2022 the
validity of consent to operate granted to the industry under the- Water (Prevention & Control of
Pollution) Act, 1974 has been curtailed upto 31.03.2023 with a special condition that the industry shall
take adequate steps to stop discharging their industrial effluent into municipal sewer, Ludhiana by
31.032023

And whereas, the induslry was issued notice u/s 33-A of the Water Act, 1974 with hearing
before Chairman of the Board on 27 02 2023.

And whereas, it was also informed that the industry has applied for renewal of consent to
operate under the Water (Prevention & Control of Pollution) Act, 1974

And whereas, after heanng the representative of the industry. officers of the Board, the
Chairman of the Board decided that -

1 The industry shall continue to operate its pollution control devices,regularly and efficiently so
as to achieve the prescribed standards

2. The industry shall not increase the capacity of dyeing machinery resulting in increased
discharge of effluent beyond its consented quantity

\\’P
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3. As the relaxation in time upto 31.03.2024 has only been given to Ié.'rge scale dyeing units and

this industry falls under medium scale, so direction ufs 33-A of the Water (Prevention & Contral

of Pollution) Act, 1874 be issued to the industry that the indusiry shall not discharge its
industrial effluent into municipal sewer after 31.03.2023. .

4. In view of the directions issued by the Board to the industry regarding stopping discharge of
industrial effluent into MC sewer by 31.03.2023, the industry shall submit scheme to achieve
Zero Liquid Discharge (ZLD), within 15 days.

5. The application applied by the industry for obtaining consent to operate under the Water
(Prevention & Control of Pollution) Act, 1974 be returned.

6 The Environmental Engineer, Regional Office-2, Ludhiana shall visit the industry immediately
after 31.03 2023 and shall send further recommendations in the matter

And whereas, the proceeding of personal hearing held before Chairman of the Board on
27 02.2023 have been conveyed to industry vide letter no. 1245 dated 20.03.2023.

And whereas, vide letter no. 1342 dated 24.03.2033, the directions u/s 33-A of the Water
(Prevention & Control of Pollution) Act, 1974 have been issued to the indtistry that the industry shall
not discharge its industrial effluent into municipal sewer after 31.03.2023.

And whereas, the industry has failed to comply with directions issued to it to stop discharging
its industrial effluent into MC sewer by 31.3.2023.

And whereas, the matter has been considered by the Competent Autherity and it has now
been proposed to issue following directions u/s 33-A of the Water (Prevention & Control of Pollution}
Act, 1974 to the industry, after giving an opportunity of personal hearing before Chairman of the
Board - :

1. The industry will dismantle and remove all outlets and stop discharging its industrial effluent

into sewer or drain or through any other mode.

2. The PSPSL authorities will be directed to disconnect electric supply available to the industry/
premises.

3. The wet process of the industry will be sealed

4 The Municipal Corporation will be directed to disconnect sewerage connection available with
the industry for discharge of its industrial effluent.

5. Legal action under the provisions of section 41 of the Water Act, 1974 will be taken against
the industry.

6. Environmental Compensation will be imposed on the industry for the damage caused to the
environment.

As such, some responsible person like Proprietor/Director/ Partner from the industry, who is
in a position to take decisions, regarding compliance of the provisions of Pollution Control Laws, should
appear before the Chairman of the Board at 1st Floor, E-648-B, Phase-V, Focal Point, Ludhiana
on 30.06.2023 at 09:30 AM to explain the position in this regard, in person, failing which the proposed

directions shall be confirmed, without giving further opportunity/ notice
f 'zgiaj 27
o{c Environmental Engineer

Endst. No. ‘ Dated
A copy of the above is forwarded to the Environmental Engineer, Punjab Pollution Control

Board, Regional Office-2, Ludhiana for information & necessary action. He is requested to ensure
the delivery of notice to the industry and also inform the industry regarding date of hearing ana

send report to this office
, ; )
o.’QEnvironﬁ!%E?Ll éngineer

N
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- BAHADUR KE TEXTILE & KNITWEAR ASSOCIATION (SPV)

. (Comp

Dated :.:7 qg’i‘*-‘ 23

To
The Secretary
Science, Technology & Environment

Govt of Punjab.

Subject: Request for parity of treatment level at 15 MLD CETP with

40 MLD and 50 MLD CETP at Ludhiana,

Ref : Loller of PPCE dated 30.6.2023

Sir

This 1s w0 bring Lo your kind attention that PPCB is repeatedly directing
us to upgrade 15 MLD CETP for our member dveing units without
appreciating full [acts and circumstances of construction of secondary
level lreatment based 15 MLD CETP in complete knowledge and with
absolute consent of PPCR. PPCR is refusing to grant parity [or weatment
fevel at 1S MLD CETP with treatment level pertmitted by it Lo 10 MLD
and 50 MLD CETPs for member dyeing units at Ludhiana. A copy of

latest letter of PPCH dated 20.6.2023 is encloscd as Encel 1.

we are a non prolit company formed under Sce 25 of Company Act [or

sole purpose of construction aond operation; maintenance of 15 MLD 5

Office . Swami Vivekanand Marg, Near Kali Mata Mandir, Bazigar Dera, Bahadur
Industrial Zone, Ludhiana-141008. (Pb.)

Contact : 98140-30105, 93575-03191, 93571-33001

E-mail : shribalaji finishingmills@gmail.com bktk15mldcetp@gmail com adinathdysi
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CETP for our member dycing units, with grant in aid made available by
Central (50%) and State Govt (25%) under a central scheme for sclling

up of CETPs, The remaining cost is borne by member industrics,

The  said  company  was  formed with  persuasion, guidance  and
cooperation of PPCE in the year 2008 | only on learncd assurance of
PPCT that the CETP will be best solution for economically viable and
technical feasible treatment of dycing industry ellluents without any
hassle. PPCB assured its full support and lcchnical guidance for the

success of the project.

The industnes of 5 industrial areas namely. Tajpur Road, Focal Point,
Industrial Area A, Bahadurke Road and Rahon Road joined hands o set
up a CETP and for that purposc obtained EC [rom MoEFCC for sctling
up said CETP of 117 MLD capacity based on SBR technology, vide letter
dated 3.5.2013. A copy of saad EC is enclosed as Encl 2.

Howcever, at thal stage, il was impressed upon us by some consultants

and officials that requircment ol treating water up to zld level is soon

going to be compulsory.
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Under above mentioned scenario , we applied for Environmental
Clearance for establishment of Zero Liquid Discharge | ZLD] based 15
MLD CETP as advised by PPCB. The EC was granted hy MoEFCC wide
letter number F.No.10-119/2011-IA.III dated 12.03.2012 A copy of

sald KC is cncloscd as Encl-3.

There after we applied to MoEFCC for sanction of 15 MLD CETP on the
basis of a DPR duly vetted and recommended by PPCB to MoEFCC for
grant in aid as per their Scheme for setting up CETPs for a total cost of
KR53 162 er. The DPR was preparcd for tertiary level ZLD basis CETP as

per the EC carlier obtained for the 15 MLD CETP from MOEFCC,

MoEFCC sanctioned the 15 MLD ZLD bascd CETP for grant in aid under
the Central Scheme vide letter no F.No.10-119/2011-IA.II1 dated
08.12.2014. A copy of sancuon letter is encloscd as Encl 4. As per
requirement of the Central Scheme, 25 % of the cost of CETP was
required to be borne by member industries. Therefore we applied for loan
from banks for an amount of Rs 108 er . Upon assessment of the lpan
application |, despite of our best efforts, the banks refused to extend loan

observing that the project is techno economically unviable during

discussion,




1036

We accordingly appraised the PPCB of refusal of bank to extend loan.As
advised by the then officials of PPCB, we applied for revision of sanction
grauted by MoclCC for ZLD based 15 MLD CETP for grant in aid |
through PPCB proposing o construcl only secondary level treatment
instead of fertiary level ZLD based treatment of effluents at proposed
CETP.

The MoEFCC granted its sanction for the sccondary level treatment
project, as recommended by PPCT with ohscrvadon that ZLD level
upgradalion projecl may be submitted in second phasc to MoEFCC [or
sanction ol grant in aid. A copy of MoEFCC revised sanction vide letter
no F.NoQ-15017/22/2014-CPW datcd 18.03.2016 is enclosed at Enel
5. Obviously we were not required for any fresh EC since the EC Tor five
industrial arera including Bahadurke Road was alrcady granted ny
MoEFCC as at Encl 2,

The design of CETP in the DPR  submitted tao MaREFCCO, duly
recommended by PPCB. was based on certain assumed inlet paramcters
and predicted certain outlet parameters aller proposed treatment af

CETP.
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It 15 pertinent to mention here that during same period when we were
making efforts Lo establish 15 MLD CETP | efforts were also being made
by PDA Focal Point and PDRA Tajpur Road for construction of 40 MLD
and 50 MLD CETP respectively. Since, the State Govt and PPCE wore
supporting the projects, the progress of these projects was being

monitored regularly al both levels.,

In one such monitoring mecting of the state govt on dated 16.05.2016,
the before the actual construction of 15 MLD CETP. on direction /
decision taken in the said meeting of State Gavi, the 15 MLD CETP was
redesigned on SBR based secondary level treatment and the same wis

informed Lo MoBERFCC by Preg vide s letter ne.

PPCB/CEE/LDH/2017/6548 datcd. 21,12.2017 . A copy of minutes of

meeting of State Govt dated ... are enclosed at Enel 6. The design for
CETP was adopted as per said decision in line with fact that 90 and 30
MLD CETP [or dyeing unils at Ludhiana are also based on same
technology, more so as the EC for CETP for 3 areas was hased on SBR

technology.

It is pertinent to mention here that said two CETPs of 0 MLD and 30

MLD capacity are also duly sanctioned by MoEFCC on recommendation
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of PPCB. No condition/ requircment for zld level treatment in second
phase has been imposed by MocFCC upon said 40 MLD and 50 MLD
CETP m the sanction accorded Lo these by MoEFCC. A copy cach of
sanction of 40 MLD and 50 MLD CETPs by MoEFCC are enclosed at Ene

7 and 8 .

All the three  CETPs of 15 MLD, 10 MLD and 30 MLD capacity have
since been constructed and under operation for treating, elfluent of their

respective member dyeing units at Ludhiana.

That all the three CETPs at Ludhiana sanctioned for treatment of
ciMucent of member dyeing unils are permitted to use treated water for
irrigation. Our 15 MLD CETP is specifically permitted to discharge
treated effluent in to buddha nala. For this purpose we had to lay 5.9
Km long carrier pipe from CETP outlet to Buddha Nala after oblaining all
necessary clearances [rom concerned authorities, ar an additional cosl of

about Rs 6.5 crore.

That the work for construction of CETE as per DFR was granted to M/S8
Saurabh Construction Pvt Lid vide letter dated 03.02.2017 The Copy of

the Contract Bond was also provided to PPCB during meeting of

T
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managing committee dated 23.11.2017, That during entire construction
and commissioning phase the work of 15 MLD CETP has been carried
out as per the SPV and its managing committee constituted as per
directions contained in order of PPCB daled 12.7.2017. Tt included
lechnical and  financial officers of Govt departments/ experts as
prescribed hy said order and all bill arc paid through PPCB as per
verification by bill verification  committee  comprising of PPCR

prescribed  officials  where no representative  of

member units was
avallable. Under such arrangement, the said CETP was commissioned in

Jan 2020 and afler its trial run it was fully commissioned in July 2020,

[t is also nol out of place 1o mention here that said scheme for setting up
CETPF/ its upgradation cte launched by MoEFCC in year 1992 has since

been clased since April 2017,

As already submitted, the CETPs al Ludhizana including 15 MLD CETP
are result of a series of assurance of PPCB und State Govt. It inclade an
assurance of state Govt and PPCH that ontire treated eftfluent and
sewage of Ludhiana enlering buddha nala will be utiliscd for irrigation
purpose for which irrigation department shall prepare  scheme.

Accordingly, the Govt of Punjab has prepared a project of use of
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treated water at CETP and STPs of Ludhiana irrigation pf
agricultural land falling beitween Buddha Nala at Satluj River at
Ludhiana. The same is relied by MoEFCC while granting EC [or the
CLETP for dyeing units at Ludhiana. The above said is reiterated by
Govt of Punjab in the Action Plan for river Satluj, prepared in 2019
as per directions of this Hon'ble Tribunal in a separate matter.
Para 6.3 at page 27 of said Action plan statles in respect of reuse of
waste water in Buddha Nala ar Ludhiana “ Lower buddha nala can
be revived to use treated waste walter of Ludhiana City carried hy
Buddha Nala (presently being discharged in to river Satluj) for
irrigation purposcs. State level sleering committee in its mecting
held on 30.11.2018 has decided that Department of Water
Resources shall prepare a detailed action plan for this purposc in a
period  of two months in consultation with Commissioner,
Mumnicipal Corporation , Ludhiana and Punjab Pollution Control
Board.” Il is in pursuance of said objective that 200 cusec raw

waler 1s also being released in Buddha Nala since last more than

Fage 8




1041

one year, However, said project has still not been implemented on
ground,

In view ol the [acls submitted above, we request you to kindly
direct PPCR to grant us parity with 40 MLD and 50 MLD CETPs i
Ludhiana in the matter of level of treatment  required (o be
provided at CETPs.

Thanking vou

Yours Si I ("-vr':ri_'g-'

For Bahadur Ke Textile & Knilwear Associalion

bor Bhadur-Re e and KniewearsKsociation (5FY)
L e , /‘

Pirector / Chairman

Director

O

1. The Chairman-Punjab Pollution Control Roard

2. The Member Secrotary Punjab Pollution Control Board




